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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO 22/2026 

 
 

IN THE MATTER OF: 

 

News Item Titled "99% Water Supply Safe on BMC’s Paper but Ground Reality 

Tells A Lethal Tale" Appearing in Free Press Newspaper Dated 05.01.2026 

 
 

REPLY ON BEHALF OF MADHYA PRADESH POLLUTION CONTROL 

BOARD (RESPONDENT NO. 3) IN COMPLIANCE OF ORDER DATED 

17.01.2026 

 

1. That, the present matter relates to aged and corroded drinking water pipelines 

(approximately 40–50 years old) in areas of Itwara, Budhwara, Bag Farhat Afza 

and Gas Rahat Colony, Bhopal. It is alleged that in these areas drinking water 

pipelines are laid along or in close proximity to open and overflowing drains, 

thereby creating a risk of sewage ingress and contamination. The matter also 

involves analysis of water samples collected from households in Awadhpuri area 

to assess possible contamination. 

2. That, this Hon’ble Tribunal vide order dated 17.01.2026 directed the respondents 

to submit their replies in the present matter. 

3. That, it is submitted that the drinking water supply and distribution system in 

Bhopal city is operated and maintained by the Bhopal Municipal Corporation 

(BMC). Accordingly, the answering Respondent sought relevant information from 

BMC vide letter No. 1333 dated 26.02.2026 regarding damaged pipelines and 

proximity of drinking water lines to drains. A copy of the said letter is annexed as 

Annexure R/3-1. 

4. That pursuant to the above, officials of MPPCB conducted a site inspection on 

27.02.2026 in the areas of Old Bhopal as referred in the present proceedings. 

During inspection, it was observed that in several locations drinking water 
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pipelines were found running either through or adjacent to sewage/drainage lines. 

In certain stretches, drinking water pipelines and drains were found to be in close 

proximity, indicating a potential risk of contamination of drinking water supply, 

which may pose public health concerns. The inspection photographs are annexed 

as Annexure R/3-2. 

5. That after the inspection, MPPCB vide letter no. 1349 dated 02.03.2026 issued a 

letter to BMC seeking necessary corrective action and status of compliance. A 

copy of the said letter is annexed as Annexure R/3-3. 

6. That Bhopal Municipal Corporation submitted its response vide Letter No. 299 

dated 06.03.2026. The said letter is annexed as Annexure R/3-4. The gist of the 

information provided by BMC is as follows: 

a) Regular water quality monitoring and sampling is being carried out across all 

areas of Bhopal at a large scale. 

b) In case of complaints regarding dirty or contaminated water, immediate 

maintenance and rectification work is undertaken, followed by re-sampling 

and laboratory testing to ensure compliance with drinking water standards. 

(Report of Water Analysis is attached with the letter) 

c) Preventive teams have been deployed for field-level inspection in view of 

apprehended leakage risks from old pipelines and proximity to open drains. 

d) Repair, flushing, chlorination, and re-sampling of affected pipelines is being 

carried out on a continuous basis. 

e) Chlorination levels at water treatment plants are being continuously 

monitored to maintain prescribed residual chlorine levels to ensure safety of 

distributed water. 

f) A long-term action plan is under consideration for replacement of old GI 

pipelines with new pipelines. 

g) In the areas mentioned in the news report (Itwara, Budhwara, Bag Farhat 

Afza and Gas Rahat area), regular inspection is being carried out and prompt 

maintenance action is taken wherever leakage is observed. It is further stated 
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that no pending complaints regarding supply of contaminated water exist in 

these areas.  

7. That in light of the information received, the MPPCB vide Letter No. 2012 dated 

18.05.2026 has again communicated to BMC to ensure strict compliance of the 

directions of this Hon’ble Tribunal as well as provisions of the Water (Prevention 

and Control of Pollution) Act, 1974. The said communication also directs 

immediate corrective measures including isolation of water pipelines from 

contamination sources, replacement of damaged infrastructure, regular water 

quality monitoring, and implementation of long-term safeguards to prevent cross-

contamination. A copy is annexed as Annexure R/3-5. 

8. That the Respondent Board respectfully submits that the present reply may kindly 

be taken on record. 

9. That an affidavit in support of the present reply is being filed herewith. 

10. That the Respondent Board undertakes to comply with any further directions that 

may be issued by this Hon’ble Tribunal. 

11. That the Respondent Board reserves its right to file additional submissions, if 

required and as directed by this Hon’ble Tribunal Court. 
 

Date:  18.05.2026                    

Place: New Delhi                                                                     

Submitted  by MPPCB:  -
  through Counsel

   

           

                                                    

 

 

 

  

 

    RAGHAV SHARMA 

ADVOCATE  ON RECORD

SUPREME COURT OF INDIA

B-5/202, BASEMENT 

SAFDARJUNG ENCLAVE,

NEW DELHI  -  110029

    Ph: (+91) 8527066461

Email:  raghav@srcolegal.in 
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BEFORE N~ m N •rmatJWAt, 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION No. 22/2026 

IN THE MATTER OF: 

/ . 
z/. 
0 

"News Item Titled "99% Water Supply Safe on BMC's Paper but 

Ground Reality Tells A Lethal Tale" Appearing in Free Press 
Newspaper Dated 05.01.2026" 

AFFIDAVIT 

I, Neetesh Chaurasiya, S/o Shri. Rajendra Prasad Chaurasiya, Regional Officer, 
MPPCB Regional Office Bhopal, and Officer-in-Charge, Age: 61 Years, office at 
E-5 Arera Colony, Paryawaran Parisar, Regional Office, Madhya Pradesh 
Pollution Control Board, Bhopal do hereby solemnly affirm on oath as under: 

1. That I am Officer in Charge for Madhya Pradesh Pollution Control Board in 
the present matter, and am fully conversant with the facts of the case and 
hence competent to swear on this affidavit. 

2. That I am filing a reply in the aforementioned matter before the Hon'ble 
Tribunal, the contents of the Reply are true and correct and no material fact 
is concealed or suppressed. 

3. I swear that this declaration is true, that it conceals nothing, and that no part 
of it is false. 

VERIFICATION 

V 
DEPONENT 
Neetesh Chaurasiya 

Region,! Officer. Bhopal 

I Neetesh Chaurasiya, deponent above named do hereby verify that the contents of 
para 1 to 3 are true to my personal knowledge and belief, Signed and verified on 
18.05.2026 at Bhopal (MP) 

SIGNATURE ATTtSTED f+. ,1 / 
lOENT\T'/ B'Y M~.. l S\NORN BEFOR£ ME DEVo;ENT 

Name ~rta~J. :sBb'~"P'L,t-t. ~ 
IJ Neetesh Chaurasiya 

Address$ lo (V a ~ C ~ 'A.,N • EL.ANG Regional Officer. Bhopal 
. A _ NOTARY & Al)VOCATE 

$1gnature C:: \J y 144,Malviya Nagar Bhopal M.P.lndla 

Serial .......... ~.......... F1 8 M/; V 2n?6 
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INSPECTION PHOTOGRAPHS IN OA 22/2026 (PB) DATED 27.02.2026 
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MRIDUL SHUKLA <mridulshukla0212@gmail.com>

Advance Service of Reply filed on behalf of Respondent No. 3 (MPPCB) in OA 22 OF
2026
1 message

MRIDUL SHUKLA <mridulshukla0212@gmail.com> Fri, May 22, 2026 at 3:11 PM
To: mscb.cpcb@nic.in
Cc: "rowz.bpl-mef@nic.in" <rowz.bpl-mef@nic.in>, commbho@nic.in

Dear Sir/Ma'am,

PFA herewith an advance copy of reply filed on behalf of Respondent No. 3 (MPPCB) in OA bearing No. 22 OF 2026
pending adjudication before the Principal Bench of National Green Tribunal. 

You are requested to acknowledge the receipt of the same. 

Regards, 

Mridul Shukla 
Advocate 
on behalf of Raghav Sharma 
Mob- 7289883643  

 Reply OA 22-2026 PB.pdf
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